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(HrGH COURT OF ASSAM, Nl

NO'HC'Vrr-20 I aOOL I 2L821 A

Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

From

To,
Shri Darak Ullah,
Presiding Officer,
MACT No. 2,

Kamrup(M), Guwahati.

Sub:-

Ref:-

Memo No.HC.vll-2Ot 2OOL I 21831 A, dated,

Copy to:

1. The Project Manager, Gauhati High Court'

sir' 
with reference to the above' I am directed to inform you that your prayer for

casual leave on O7.O3.2O23, has been granted' The Presiding Officer' MACT No' 3'

Kamrup(M), Guwahati would be in charge of your Court and office during your absence'

Yours faithfullY,

Casual leave.

Your letter No. MACT2lq128 4124 Daled 6h March' 2024'

+1"

Dated Guwahati, the \Q-.]{arch,2024'
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